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CA 1491/01
K.C.Saro] Vs. Union of India & Ors
22:1.2003 O RDE R(By circulation)

HON-.MR .JUSTICE BR.R.K.TRIVERE,V.C.

HON.MR.C.S.CHADHA,MEMBER (A)

This applicetion fer review of cur corder dated 8.4.02
passed in OA 1491/01. On perusal of the grounds raised in
the review application and the order passed by us we do nct
find any errcor apparent on the face of record calling for
our interference.A The applicant challenged the order
dated 18.10.1993 by which he was taken back in service by
filing OA in 2061. There was delay of 8 yeaers.

The review application has no merit and is rejected.
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